£

IN THE CENTRAL ADMINISTRATIVE TRIBUWNAIL : HYDERABAD PFENCH

AT HYDERAEBAD

* %k
C.P.Ne. 79/9¢ im
C.A.Ne, 1451/97._ Dt.ef Decisien_:_14-08-98,
£

P.Ashek Kumar e Applicant.
Vg ‘

Shri M.V.S,Fras=ad,

Comminsiene#f(l)Cerntral Excise &

Exz Custems, Basheerbagh,

Hyderabad, . »+ Rospendant.

Counse] fer th= amelicant Mr.P.P.Vittal

Ceunsel fer ths respendent Mr.V.Rajeswara Rae, A€d1.CGSC,

CORAM : ~
THE HCON'ELE SHRI R. RANGARAJAN : MEMBER {(ADMN,)

THME HOM'BLE SHRI B.S.JA] PARAMESHWAR : MEMBER (JUDL.)
LR 3 &

CRDER

ORAL CRDER (PER HCN'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

Hearé Rr.P . Pevittal, learned ceunsel fer the

aewlicant and Mr.V.RajesWara Rae, learped esunstel for the

respendents,

2. The learned cesunsel fer the aewlicant submits that

after filing ef the CP the directier has heer imslemented, Henee,

he wrays for withdrawipg ef the CP, He {8 wermitted te withdraw

the CP,

3. The CP iz glezed, Ne cests,

(Zaé.g TAY PARAMESHWARY: ¢ (R, RANGARAJAN)
____MEMBER (J’UW MEMBER ( ADMN. )

Dated : The l4§h_32g3$£,_199§. ‘ .
Toictated In the CeenCeurt) 1

spr ‘ . _




